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(b) if so, the facts thereof;

(c) whether Government are ir 
possession of information that there 
are accounts kept by Indians in Swiss 
banks; if so, the particulars thereof;

(d) whether the Government have 
ever taken up the matter with the 
Swiss Government regarding disclo
sure of accounts kept'by Indians in 
these banks, if so, with what results; 
and

(e) whether Government are con
templating to take up this matter at 
some international forum; and if so, 
the details thereof?

THE MINISTER OF FINANCE 
AND REVENUE AND BANKING 
(SHRI H. M. PATEL): (a) and (b). 
Yes, Sir. According to the information 
available, in case of such accounts only 
an account number is given but the 
identity of the owner is not recorded 
in the bank ledgers. For withdrawals 
normally a code is used and the per
son who orders withdrawal has to sign 
in code which is compared with a 
specimen kept in the bank. Under the 
Swiss laws, any official of the bank is 
prohibited from disclosing the parti
culars of any of its constituents to any 
authority except with the orders of a 
Swiss court. The unauthorised dis
closure is a panel offence publishable 
with imprisonment.

(c) Yes, Sir. However, the informa
tion is of general nature and no specific 
information is available regarding the 
‘numbered accounts’ being maintained 
by Indians in banks in Switzerland.

(d) and (e). With a view to get de
tails of such accounts, if any, talks 
vrere held from 28th June to 2nd July
1976 with officials of the Swiss Gov
ernment for purposes of concluding a 
comprehensive double taxation avoid
ance agreement having an article on 
‘Exchange of Information’. The Swiss 
Government was not agreeable'to hav
ing a specific article on ‘Exchange of 
Information1.

In the discussions in the UN Group 
of Experts on Tax Treaties between 
Developed and Developing Countries, 
India has been advocating that ihe ar
ticle on 'Exchange of Information’ in 
a double taxation avoidance agree
ment between any two countries 
should be fairly comprehensive so as 
to enable the contracting states to get 
as much information as is possible. 
India has also been advocating that 
pending conclusion of a comprehen
sive double taxation avoidance agree
ment, limited agreements providing for 
exchange-of information may be con
cluded. Both India and Switzerland are 
members of this Group.

No tangible results have, however 
been achieved so far.
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